
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS): DELHI

ORDERA

l\/Is. I-Iemlata Sharma, Judicial Asst. in Pool Car Section, Central, TI-IC, Delhi is
hereby directed to report in the Court being presided over by Sh. Deepak Garg, District
Judge (Commercial Court)-07, Central, THC, Delhi till joining of Sh. Pramod Sharma,
Ahlmacl from leave.

This issues with the prior approval of the Ld. Principal District & Sessions Judge
(I—IQs). 7

Note: The official shall report back in Pool Car Section, Central immetl \ately on joining of the
regular Ahlmad, till then she will mark her attenda nd \villggt_,l1er..li a-ve,"’if ease of
extreme exigency only) forwarded from Sh. Decpak Gar - ~rD1strict Judg (Comme_g:ei{Court)~
07, Central only. \ - "I _
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“(Egan Kun ar Jai\n)
Officer In-Charg , dmn.-II, Central

Tis l-lazari Courts, Delhi

l » '2,€> V v
No. P&"l[/Admn-II/I-IQs/2023 Dated, Delhi the? ' iv’

Copy forwarded for information and necessary action to:

l. The Officer concerned.
2. The Officer In-charge, Pool Car Section, Central, Tl-1C. Delhi.
3. The Dealing Assistants, Personal File, Leave & LAYERS Seat. C ntral, THC, Delhi
for further necessary action/updation as per rules.
heDealing Asst., We\l§ite/Committee, THC 1th t direatie o p oad the O1‘/C1/619011

the ‘Employees Corner’ (on Website). _/-/’
5. The official concerned for immediate compli¢ 1c . /”’ _./v
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OfficerTn~C@t_rg , Admn.-II, Central
Tis l-lazari Courts, Delhi


